ANNEXURE-7

Name of Corporate Debtor: Golden Peacock Residence Private Limited; Date of Commemncement of CIRP: 06th November 2019 (Copy of order received on 11th November 2019)

List of Creditorsason: 22nd January 2020

List of Operation Creditors (Gover nment dues)

Amount in Rupees

Details of Claimant Detailsqf Claim Details of Claim Admitted Amount | Amount Amognt Amognt Rgmark
Received of of any |of claim | of claim | s, if any
Dateof | Amount |Amount of | Nature | Amount | Amount |Whether % continge| mutual not under
Sl. No. Receipt | Claimed Claim |of Claim| covered | covered | related | voting [ntclaim| dues, |admitted|verificati
Department Government Admitted by by party? | sharein that may on
security |guarante| CcoC be set off
interest e
Exciseand Taxation |Haryana Statutory
1|office HVAT Government  |03.01.2020 | 137247930| 137247930|Dues NA NA NO NA NA NA NA NA NA




